12.03 hrs.

Title: Bills laid on the Table passed by the Houses of Parliament during the Eighth Session of Thirteenth Lok
Sabha and assented to by the President.

SECRETARY-GENERAL: Sir, | beg to lay on the Table the following five Bills passed by the Houses of Parliament
during the Eight Session of Thirteenth Lok Sabha and assented to since a report was last made to the House on
20.11.2001:-

The Explosive Substances (Amendment) Bill, 2001
The Appropriation (Railways) No.3 Bill, 2001

The Appropriation (Railways) No. 4 Bill, 2001

The Appropriation (No.4) Bill, 2001

The Manipur Appropriation Bill, 2001.
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| also lay on the Table copies, duly authenticated by the Secretary-General, Rajya Sabha of the following five Bills
passed by the Houses of Parliament and assented to by the President:-

The National Commission for Safai Karamcharis (Amendment) Bill, 2001
The Cine-Workers Welfare Fund (Amendment) Bill, 2001

The Companies (Amendment) Bill, 2001

The Essential Services (Maintenance) Ordinance Repeal Bill, 2001
The Constitution (Eighty-fifth Amendment) Bill, 2001.
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MR. SPEAKER: Item No. 25. Shri Nitish Kumar.
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